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BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No. 114 of 2024

Status Report / reply of the Deputy Director, Mudumalai Tiger Reserve,

Udhagamandalam

It is most humbly submitted that

1. The present Original Application pertains to the Notice of hearing in Suo Motu matter
in re: News item appearing in Times of India dated: 31.12 2023 entitled “Forest dept

objects to operating flights over protected areas”

2. Nilgiris district is a part of the Biodiversity rich Nilgiri Biosphere Reserve. The
 district has a rich forest cover and is a fragile ecosystem. The Nilgiris district is also
home to several endemic and endangered flora and fauna species. The protected area

of the district encompasses the endemic Nilgiri Thar, the state animal and the Bengal
Tiger, the national animal. The protected area includes the Mudumalai Tiger Reserve
and the Mukurthi National park which is home to the endemic Nilgiri Thar. The
administration of the area under Mudumalai Tiger Reserve and the Mukurthi National
park lies with the Conservator of Forests and Field Director, Mudumalai Tiger
Reserve, Ooty and the Deputy Director, Mudumalai Tiger Reserve,

Udhagamandalam.

3. Tt is submitted that, on enquiry by the Deputy Director, Mudumalai Tiger Reserve,
Udhagamandalam on 30.12.2023 it has come to knowledge that the Asst General

Manager, Public Relations, Tractor and Farm Equipments Ltd submitted an



application to the District Collector, Nilgiris district on 20th December, 2023 for the
visit of Th. Venu Srinivasan, Chairman Emeritus and Tmt. Mallika Srinivasan, CMD,

TAFE, Chennai. The subject of the application was Permission for helicopter

operation. The helicopter was VT-CSL or any other twin engine chopper.

. Further on perusal of the records it was understood that the permission was sought
only for making arrangements for preparing helipad for landing and take-off of the
helicopter to/from korakundha and/or Chamraj estate. The helipad at the
Korakundha estate lies outside the boundary of Mukurthi National park and
thus is not a part of the protected area. There was no mention about any designated

flight paths that will used during the course of operation of the helicopter. The

following schedule was submitted:

Date From Dep Time To Arr Time
27 Dec 2023 Coimbatore 09:00 hrs Korakundal.l 0 09:30 hrs
Chamraj
30 Dec or 31 | Korakundha or y : g
Dec 2023 Chamraj 15:00 hrs Coimbatore 15:30 hrs

5. Accordingly the District Collector, Nilgiris district sought detailed reports from

a. The Executive Engineer, Public Works Department, Building Construction

and Maintanence division Udhagamandalam,

b. The Superintendent of Police, the Nilgiris and

c. The District Officer, Fire and rescue services, the Nilgiris.

6. As per the records available, it is understood that based on their no objection,

necessary proceedings was issued by the Collector of the Nilgiris district in Proc no.




C2.Pdl. No. 487/2023, Dated:22.12.2023 for landing and take-off of the helicopter

to and from the designated helipad on designated dates.

7. On 29.12.2023 the incident came to light to the Forest department officials when a
whatsapp forward of a short video from Flightradar app surfaced showing a helicopter
moving over Mudumalai Tiger Reserve and Mukurthi National Park with date marked

as 27" December, 2023 and 03:00 UTC time zone.

8. The incident was immediately enquired into by the Forest Range Officer, Mukurthi
National Park and statements were recorded from the field staff and concerned

authorities.

9. Based on the enquiry a request letter was sent to the Director General Civil Aviation
by the Deputy Director, Mudumalai Tiger Reserve, Udhagamandalam in letter no.

204/2024/T dated: 05.01.2024.

10. Presently a permission for landing and take-off was sought on 18.01.2024 by the
company for landing and take-off from the helipad at korakundah estate on 5™ and 6™
February, 2024. The District Collector, Nilgiris sought No Objection from the Deputy
Director, Mudumalai Tiger Reserve, Udhagamandalam. A detailed report quoting
relevant orders of the Hon’ble High Court of Madras was submitted to the District

Collector, Nilgiris.

Date : 02", February, 2024 e
Place: Udhagamandalam i \; o » \
A \ U \\¢Vv iy Director
\ eV Mudu:nalai Tiger Reserve
 C. SASIKUMAR,BA.BL. Udhagamandaiom

Advocate / Notary Public
Spl.Government Pleader (Forests)
49 - Hope Vilia, Ettines Road, Ooty

; The Nilgiris-1 " .



List of Documents

SL.No Content
Application of the Asst General Manager, Public Relations, Tractor and Farm
L. Equipments Ltd dated: 20.12.2023
Proceedings issued by the Collector of the Nilgiris district in Proc no. C2.PdL.
2, No. 487/2023, Dated:22.12.2023
3. Screenshot of Flightradar app as received on 29.12.2023
4. Statements recorded by the Forest Range Officer, Mukurthi National Park
- Deputy Director, Mudumalai Tiger Reserve, Udhagamandalam letter to DGCA
6. Permission sought for landing on 5™ and 6™ February
- Report sought by the District Collector, Nilgiris district
Report submitted by the Deputy Director, Mudumalai Tiger Reserve,
8.

udhagamandalam

\
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Neptity Directo?
Mudumalai Tiger Reserve
dhagamandalom
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TAFE tgi?

Registered Office

December 20,2023 |

The Distrcit Collector,

Nilgris District,

Tamil Nadu.

Sub: Permission for helicopter operation-Regarding

Dear Sir,

Greetings

Mr Venu Srinivasan Chairman Emeritus and Mrs Mallika Srinivasan CMD proposed to
visit Our Estate Korakundah and Chamraj estate helipad

We are making arrangements for her visit by helicopter VT CSL or any other twin
engine helicopter

We propose to use the land in our Estate helipads

The schedule of travel is as below:

' Date i From Dep Time To | Arr. Time
| 27 DEC 2023 | Coimbatore 09:00 hrs KORAKUNDAH 09:30 hrs
| i i OR CHAMRAJ

- 30 DEC 2023 KORAKUNDAH 15 :00 Coimbatore 15:30
{OR 31 DEC | OR CHAMRAJ |

| 2023 |

We wish to inform you that we have made our own security arrangements with our
security guards at the proposed helipad.

In this regard, we request you to kindly grant us permission for landing and take-off
from the above location and provide additional police security

Thanking you,

Yours truly,
v

V.Karthick.
Asst General .Mmanager, Public Relations,

TAFE
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PROCEEDINGS OF THI COL!ECTOR OF THE NILGIRIS DISTRICT
UDHAGAMANDALAM

pRESENT: Tmt.M/ARUNA, 1.A.S.

Dated: .12.2023

C2.Pdl.No.487/2023

permission sought for Landing, Parking and Takc off

Sub:
of Helicopter at Chamraj estate and Kerakundah

helipad by TAFE Private Limited, on 27.12.2023 to .

30.12.2023 OR 31.12.2023 - Order-Issucd — Reg,”

Letter Dated:20.12.2023 from the Assistant
General Manager, Public Relations, Tractors and
Farm Equipment Limited, 77, Nungambakkam
High Road, Chennai -600 034.

2. Report No. Lr.No.TS/JDO/F-54 Helipad/2023-

Dated: 20.12.2023 of the Exccltive Engincer,

PWD, Buildings Construction and Maintcnance

Division, Udhagamandalarr},/' -

Report No.C.No. 448 /X /SB/NIL/2023,

Dated: 22.12.2023 of the Supcrintendent of

Police, The Nilgiris, Udhagamandalam

4. Report No.Rc.No.6020/A2/2023, Dated
91.12.2023 of the District Officer, Firc and
Rescue Sc-vices, The Nilgiris, Udhagamandalam.

khkkkkE
S

Read: 1

3.

ORDER:
In the letter 1%t read above, Thiru.V.Karthick, Assistant General

Manager, Public Relations, Tractors and Farm Equipment Limited, 77,

Nungambakkam High Road, Chennai has stated that, Mr. Vdnu
Srinivasan, Chairman Emcritus and Mrs.Mallika Srinivasan, CMD,
TAFIS Tractors and Farm Equipment Limited, Chennai have proposed to
visit their Estate of Korakunda "and Chamraj, The Nilgiris  on
27.12.2023 o 30.12.2023 or 31.12.2023 by hclicopter VT-CSL or any
other twin engine chopper al Chamraj cs.tatc and Korakunah Helipad,
‘I'he Nilgiris District Tamil Nadu and requested 1o grant permission for
Janding and take - off from the above location.
i’.)d'l‘h(: IBxecutive ngineer, Public Works Department, Buslione
_ Construction and Muaintenance Division, The Nilgiris in his report 2
read above, have staced that the Py official have inspected the Helpid
at Chamraj Bstate and  Korakundah  Helipad

/

e 2051522025 e
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connechion wigl the

e S e ) l:nv' Critus Shghe
Visil of Mr.Venu Srinivasan Chatrman Fimen
Mrs. Mallika

e 27.12.2023 and take olf on
Srinivasan M for janding on 27.12.2023 an

30.12.2023 (or) 31.12.2()23 which is fairly stable under normal elimagje

conditions. And alge

operaling (he

Stated that permission may be granted (o
Helicopter landing on 27.12.2023 from Coimbatore 10
Chamraj
31.12.2023 Chamrsj / Korakundah helipad to Coimbatore,

3) The

SUpCrintcndan of Policc, The Nilgiris, Udhagamandalam in
his report

3 read above has stated that there is ‘no objection’ in
granting permission for landing and takcoll of the helicopter at the
Helipad of Korakundha/ Cham

raj by hclicopter VI' CSL or any other
twin cng

ine chopper from 27.12.2023 10 31.12.2023 or 31.12.2023 from
Coimbatore to Korakundha/ Chamraj for the conveyance Shri. Venu
Srinivasan, Chairman, Emeritus ang Mrs. Mallika Srinivasan CMD

subject to usual conditions, The Helicopter should not enter in the ‘No

Fly Zone’ within the district limit and if thc condition is violatcd.

suitable legal action wil] be taken, /

4) The District Officer, Fire and Rescue Department,

Udhagamandalam, in his report 4t rcad above, -has given ‘No

Objection’ certificate for landing, parking of the helicopter at Ch

amraj
Estatc and Korakundah Helipad on 27.12.2023 from Coimbatore 1o

Chamraj / Korakundah heclipad and takeoff on 30.12.2023 (o)

31.12.2023 under subject to usual conditions. /

Based on the above reports, there is No Objection in granting
permission  to  the applicant Thiru.V.Karthick, Assistant  General

Managcr, Public Relations, Tractors and Farm Equipment Limited, 77.

Nungambakkam High Road, Chennai in connection with the visit of Mr.

Venu Srinivasan, Chairman Emeritus and Mrs.Mallika Srinivasan, CMD,
: iy = b

é i3 1 -
TAFE Tractors and Farm Equipment Limited, Chennai for landing on
Ui 17 ac .
27.12.2023 and take off on 30.12.2023 or 31,12.2023 by helicopter VI~
C8l or any other twin engine chopper at Chamraj Estate or 'Korakunah

Helipad, The Nilgiris Distriet Tamil Nady subject to usual condltmnjs.
clipad, : i

Korakundah helipad and  takeoll on  30.12.2023 for)”

Aa

e
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with parntig and all other salely measures i ‘
, : Isures mcluding fire (e b SIT

 ire tender, smoke

cntydle el il sock ele., lor lzmding and takeoll of the helic opl T
hie helicopter. The

arovnd shoeld properly be dampened (o avoid dust storm before it
: st slo Hore $
landed . The applicant has to pay the rental charges for the fire tenders
) - )\ . PR

lor the above day to the Ffire & Rescue Services Deparument
i LGS sjlc = i

\ 57 Yoty

- < District Collector,
The Nilgiris.

To

Thiru. V.Karthick,

Assistant General Manager,

Public Relations,

Tractors and Farm Equipment Limited,

77, Nungambakkam High Road,

Chennai -600 034. i

Copy to the Superintendent of Police, T 1{ if1s.

Copy Lo the IExecutive Engineer, Public s Department,
Building Constructions and I\?Zintcnancc Division,
Udhagamandalam.

Copy to the District Officer, Fire % Rescue Services,

- Udhagamandalam.

Copy to the Revenuc Divisional Officer, Udhagamandalam

- Copy to the Tahsildar, Udhagamandalam

-
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SIOUDHT(H UISSHIND AN
DIDILILYBIT GumiEBT
B[O WU TEYGLONTT, Slenesst BUISESBIT,
QUETIEEFTE SIEVIGUGVIT, ; (ID&ILOEE LieSlE6Tt STiiLisio,
(P&BGBSHS IBIESTHID, i 2 FHHIORTIL GVID.
2 H5HL065IL_6VLD.
[b.5.616001.15/2024 mweir 03.01.2024
Sibenioufir,
Quiggsi:- USTT - WsEGHSS Gxdw yhisr eumedl  esdsnsoulied

HleSSTDaITSaID WHNID euamelekiGHEEnEE DESMSSHOTSAYD
Coamellarin it @ Upbs CFemg - 29.12.2023-b Bsgllwissiay &
Bbgl CFligsren, allsL e OFiid 8w usdifsms Caiigasesn
apsoid OFiigl Geueflwreng - @Fsivuad GHSS CamedsmiL it
upbal Osamens eldlpean o 2 _ciengr e St
allenyenem GHOBTsTEN — Syeuend GFi CaessIHBION - LSTT
e swrilsss — @FFbuad GiiGa 02.012024 @senoylie)
BopOsraii g whnid spflsams CFiise - QETLiTuTs.

unirenan-1. OeueviaiBsl FOeaiil Hrau LG, suaissmaisggl SalomlEams
[BIT6IT. 20.12.2023.

2. Report from the Manager, The United Nilgiri Tea Estates C.LTD,
Korakundah Estate Letter dated.02.01.2024.

3. Report from the Field Officer, The United Nilgiri Tea Estates
C.LTD, Korakundah Estate Letter dated.02.01.2024,

ek sesfeskesk

Guoipamestt QuIT(HET QBHTLITUTS, LTTensuuiled Sewil HlpShiseieiig, Lewibal
O falssislsrsiug wWrOsald, Guhsei Ourmeld Gl L sibuenrd GQHTLiTUmes
29.12.20231p0 Gapgluein  GouevL HIBELFOIDENL.  HTaud LGH  eusstiesUITemTS6MLID
allgnyeness GophOsmsieniil L g SisaneilmLuled eiesissTaeT 50108560 SiniTEsT
Ozfeldsaumm, 27.12.2023-b Gadluein aEsTaeT WM euetiussiwrermLst Grmbs
uenll  GuomGsmeitend Gurg wHw  CEISSe GeusiLs1Ge1_FGLsT_ HTEUEOLIGSUN6bT
Sihbiemoullst  &WIT 100 Sig 2 wgHSHd SHBLUY BIn CameisTllll &I UDbBSSTH
sumsasreieonr  Opflalsgistennt. BoH@srLisdurs @Fsibuabd @GoiGs  02.01.2023-b
Balweiy CamelsriiLir seyulnssiul L Caty@bsT sTeoBLi s1eflBLL Geeim BaEMyGHST
sTeVBLL GLoeomeniT MHMID SH6n BigvieusT SSIBWITTILID Haseusy Csl sl LS DigliemLuied
Seutser  Opfleildsamm, 271220230 GCadlweam GCamp@hst eaevCLl  selGLigsd
CamelleriLT seprulphslusTeaid wHnn wial L o & smevalT <eiTasilidD Bsbere
o flu simiog) OubppsTHaDd, Geid CemsiaTiT Lpbs Csam anfislb Lbmiu SHeae
gaib Ozflwelsvenso eies 02.01.2024-0 BGaglwieimi 616G GLOGOMENIT OMMID H6T DIGVIAUEVIT

S, BBWT Sfidbens swirinlsaisitenmiteasii.

E-Mail: mukurthirange@gmail.com 10

>
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algiSmed o censT oo Ll Beodifl wreul L Hiteursd wpmId FHelled efime
Cursgarss Buws@sprsn (DGCA) o flw elFtyenen Guhlsmsien opeuend Gguw
Coucm(Hromis Bibs LT ogieney Liswileyler FLOTLILISSHIBOSMsTEI G
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SHIGH6IT 2 65016MLDULIGIT6NT,

B ememiiiy-

1. GeuevLSIBHLFELOESHIL HTeu6D LGS, suesidbsmeausvilest
SN BnS

2. Report from the Manager, The United Nilgiri Tea
Estates C.LTD, K9rakundah Estate. : B DionsS Opfu yiar

3. Report from the Field Officer, The United Nilgiri Tea 2.5 510 G
Estates C.LTD, Korakundah Estate.
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THE UNITED NILGIRI TEA ESTATES CO. LTD.1,3
Korakundah Estate P.O., The Nilgiris - 643 219, India
Phone :+91- 423-2258737, 2258757. Fax: +91- 423-2258837

E-mail:- korakundahfactory@unitea.co.in

Website :

02/01/2024

The Forest Range Officer,

Mukurthi Range,

The Nilgiris,

Dear Sir,

This is with reference to your inspection; | give below the
The Helicopter landed at our Korakundah Estate helipad
approvals and permission from the District Collector. We
helicopter. This is for your kind information.

Thanking you

Yours@il\li
P

Navdeep Dahiya
Manager, Korakundah Estate

Ce: Mr. R. Rajkumar, Vice President, Korakundah Estate

www.chamrajtea.in/www.korakundahorganictea

details as required by you.

on 27* December 2023, after securing all the necessary
are not aware of the flight path/ route taken by the
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THE UNITED NILGIR

Korakundah Estate P.O,, The
Phone :+91- 423

| TEA ESTATES CO0. LTD.,,
Nilgiris - 643 219, |ndia

-2258737, 2258757, Fax: +91- 423-2258837
E-mail:- korakundahfactory@unitea.co.in

Website : www.chamrajtea.inlwww.korakundahorganictea

02/01/2024

The Forest Range Officer,

Mukurthi Range,

The Nilgiris,

Dear Sir,

This is with reference to your inspection; | give below the details as required by you.

The Helicopter landed at our Korakundah Estate helipad on 27 December 2023, after securing all the necessary
approvals and permission from the District Collector. We are not aware of the flight path/ route taken by the
helicopter. This is for your kind information.

Thanking you

DU

D.Raju
Field Officer, Korakundah Estate

Ce: Mr. Navdeep Dahiya, Manager, Korakundah Estate
Ce: Mr. R. Rajkumar, Vice President, Korakundah Estate
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Phone No. 0423-2444098

TAMIL NADU FOREST DEPARTMENT

From : To _
Tmt.C.Vidhya, L.F.S., The Director General Civil Aviation (DGCA),
Deputy Director, Opposite Safdarjung Airport,

Mudumalai Tiger Reserve, New Delhi — 110003.

Udhagamandalam-1.

C. No. 204 /2024/T- dated : 05 .01.2024

Sir,
Sub: Forest — Mukurthi National Park — News article published on The
Hindu newspaper dated 29.12.2023 about private helicopter
unauthorized flyover Mukurthi National Park — for this incident
formal enquiry and necessary action may be taken up from
DGCA — submission of report — reg.

Ref: 1) News article published on The Hindu newspaper dated
29.12.2023 about private helicopter unauthorized flyover
Mukurthi National Park
2.) Forest Range Officer, Mukurthi Range. C.No. 291/2023 Dated:
03.01.2024

%ok ok ok sk

I wish to draw your kind attention on the above subject is that as published in the
news article by The Hindu newspaper Coimbatore edition dated 29.12.2023 about the
private helicopter unauthorized flyover Mukurthi National Park during December 27t
0f2023. Subsequently the spot enquiry was made by the Forest Range Officer-Mukurthi
Range at Korakundha Helipad which is nearby Mukurthi National Park boundary, with
the local tea estate management officials. Further, the Forest Range Officer-Mukurthi
Range report states that the local tea estatc management officials doesn’t confirm
whether the helicopter was fly over designated paths.

Since, the Mukurthi National Park comes under Protected Area- also it has high
degree of protection as per section 35 of The Wild Life (Protection) Act, 1972. The
above incident is contradiction with the statement given by local tea estate management

officials.

10
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As per the order pronounced by the Hon’ble High Court in W.P. No. 15200 of
2023 quoted that the Hon’ble Supreme Court guidelines,
“Flight is prohibited in zones such as National Parks, core and buffer

zones of Tiger reserves and bird sanctuaries”
In this connection, I request DGCA to conduct formal enquiry for confirming the
helicopter was fly over designated paths. If this incident violates the Act and Rules of

DGCA, the necessary action may be initiate and the action taken report kindly be sent

to this office.

Yours sincerely,
Sd/- C.Vidhya
Deputy Director,
Mudumalai Tiger Reserve,
Udhagamandalam.

Copy submitted to the Principal Chief Conservator of Forests and Chief Wildlife

Warden, Chennai.

Copy submitted to the Conservator of Forests and Field Director, Mudumalai Tiger
Reserve, Udhagamandalam.

Copy to The District Collector, The Nilgiris, Udhagamandalam. =

f‘@‘

XN 45
Supéfintenden

true copy / by order

16
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er operation — Regan

ilarshian Venu, Managing Director, TVS Motor Cor npany Limited, Chennai and family will
be traveling to Korakundah on 5% and 6 Fet Druary 2024,

We are making :
bwin-engine helio

ements for his travel by Helicopter (Model: VT CSL BELL 425 / any othar

W wsuldd e siy ne aur gown heli

t Chamraj Estate, Korakundah for land ing and ©

1

weduie of Shri.Sudas

B¢ travel s¢

an Srinivasan is given below:-

Date From

Time

a -- el iy e P et
5% Fob 2074 Ganga Helipad Chamrsj Estate / 2:30 hrs
(G um;mrme korakundah
Sl ey Langa Helipad, 14:00 hre
2 Colmbatore

Ganga Helipad
Coirmnbatore

Charnraj Estate /

.;'{h :‘.ffb %) ﬂ‘:s}
G el 20 Korakundah

t.'._,n amraj B
Korakundah

{”L‘f*ga

BN Feh 2024
' .mml:.,a

' The nocessary sect and ¢ ¥ arrangements at the above landing location will be ar anged
by us, We are ; P cnd by the Ministry of t M! Aviation, We are also informing
Yhe said nt of Police, Nilgris District,

» we request you to kindly uranf us parmission for landing and taki
the above location.
&
[ .

& Tanifsalvan

Addl. Superintendent of Police, Retd,

Deputy Group Security Officer,

Mobile: 7358006622, Mail id: q,tamé%ste‘;’fiva;'g@::tvsmc:-mr,cf.m'*;




Froxs To
Jistrict Collector, 1. The Superintendent of Police,

The Nilgins. The Nilgiris.

2. - The District Forest Offficer,
Udhagai Division,
The Nilgiris.

3. LThe Depiity Director,

. Mudhumalai Tiger Reserve (Corg),

Udhagamandalam.

4. The Executive Enginecer,
Public Works Department,
Udhagamandalam.

5. ‘The District Officer,

Iire-and Rescue Services,
Udhagamandalari.

Re.C2/Pdl/487/2024, Dated: 18.01.2024

Sir,
Bub: Pcrmission sought for Landing, Parking and Take
off the Hclicopter at Chamraj, Korakundah
Helipad, The Nilgiris District, Tamil Nadu on
05.02.2024 to 06.02.2024 -Rceg.

Ref: =~ Letter TVSM/AVN/GIEEN/03/2024, Zated:
8012024 from - ‘Thiru.G. 'Idmxlkc‘lvan Deputy
Group. Seccurity Olfflicer,” TVS Notor: Company

Chaitanya, No.12, Khader Nawaz Khan Road,
Chennai — 600 006.

In e refererice cifed, “Thirw.G.Tamiisclvan, Deputy: Group
Sceurity Officer, TVS Motor Company Chaitanya, No.12, Khader
Nawaz Khan Road, Chennai has stated that, they have scheduled to
opcrate their Helicopter (VT CSL BELL 429 / any other twin-engine

r

helicopter) at Chamraj Hcelipad, Korakundah Hcelipad The Nilgins

District, Tamil Nadkl on 85.62.2024 to 056.02.2024.



The travel schedule of Shri.Sudarshan Srinivasan is given below:-

il
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Date From Depflrture o Ar?ivai
Time Time
Sth Feb 2024 | Ganga Helipad 08:00 Chamraj 8:30
Coimbatore hrs Estate/ nrs
= Korakundah o S
5th Feb 2024 | Chamraj Estate/ | 13:30 Ganga Helipad 14:00
el | Korakundah hrs Coiumbatiore ™~ " "hits &
oth Feb 2024 | Ganga Helipad 8:00 Chamraj 8:30
Coimbatore hrs Estatc/ hrs
€ ot . e PR oralvmdaly s e S
o6t Feb 2024 | Chamraj Estate/ | 13:00 Ganga Helipad 13:80
| Korakundah = |hrs | Coimbatore | hrs

[ enclosc herewith a copy of the letter cited. I request you to
send a feasibility report specifically stating whether the permission
rcquested by the applicant can be granted or not. If not, rcasons

should be mentioned.

Encl : As above.

Sd./-T.Dhanapriya,
For Collector,
The Nilgiris.
Copy to:

Thiru.G.Tamilsclvan,

Deputy Group Security Officer,
TVS Motor Company Chaitanya,
No.12, Khader Nawaz Khan Road,
Chennai — 600 006.
(g.tamilselvan@tvsmotor.com)

/t.c.b.o/

™
Huzur Sarish r (Magisterial)
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Tmt. C.Vidhya, LF.S.,
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TAMIL NADU FOREST DEPARTMENT

Deputy Director,
Mudumalai Tiger Reserve, Udhagamandalam.
Udhagamandalam-1.

Madam.

Sub:

Ref: 1)

2)

il
The District Collector,
-The Nilgiris District,

C. No.204/2024/T, dated : -01-2024.

Permission sought for landing, parking and take off the
Helicopter at Chamraj, Korakundah Helipad, the Nilgiris
District, Tamil Nadu on 05.02.2024 to 06.02.2024 — Reg.

The District Collector, the Nilgiris, Udhagamandalam.
Rc.C2/Pd1/487/2024, dated 18.01.2024.

Forest Range Officer, Mukurthi Range, Udhagamandalam.
C.No.15/2024, dated 23.01.2024.

sle kit clel ok

sle
- L

In the reference 1* cited above, the District Collector, the Nilgiris has

requested to send a feasibility report for granting permission to Thiru.G.Tamil Selvan,

Deputy Group Security Officer, TVS Motor Company, Chaitanya, No.12, Khader

Nawaz Khan road, Chennai to operate their helicopter at Chamraj Helipad, Korakundah,

the Nilgiris from 05.02.2024 to 06.02.2024. In this regard, I furnish my report as below.

The proposed operation at Korakundah helipad falls outside the protected

arca of Mukurthi National Park under the management of the under signed. Since the

helipad is already exist and falls outside the protected area no objection certificate may

be issued to the company subject to compliance of following conditions.

) The guidelines prescribed by the Supreme Court for the helicopter ride in the

hills has been reiterated in the order issued by the Hon’ble High Court of Madras

in W.P.No.15200/2023 and WMP.No.14710/2023, that flight is prohibited in

zones such as National Parks, Core and Buffer areas of Tiger Reserves and Bird

“Sanctuaries. As such the helicoptes should not fly over the Mukurthi National

Park which is near by the helipad.

2) Due attention to be given to safeguard the environment against the consequences

of such operation. In this regard the company should furnish undertaking to

protect and preserve environment, nature and wildlife.

3) This NOC is only valid on 05.02.2024 and 06.02.2024.

20
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4) The helicopter should not operate on commercial venture.
5) Any violation will attract the provisions of Wildlife Protection Act, 1972 and
Environment Protection Act, 1986 and rules thereon.

Further, I request that the copy of permission if accorded shall be sent to

this office incorporating the above conditions.
Yours faithfully,

Sd/- C. Vidhya,
Deputy Director,
Mudumalai Tiger Reserve,
Udhagamandalam.

Copy submitted to the Conservator of Forests & Field Director, Mudumalai Tiger
reserve, Udhagamandalam.

/t.c.b.o/




